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THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) During the period of in
ternal emergency, the following law* 
were enacted: —

(1) 143 Acts of Parliament includ
ing 5 Acts amending the Constitu
tion;

(ii) 48 Ordinances;
(iii) 52 President’s Acts in respect 

of the States under President's rule; 
and

(iv) 18 Regulations in respect of 
the Union territories.

(bj and (c). Five of the Ordinances 
promulgated by the President were 
not replaced by Parliamentary legisla
tion and two Acts of Parliament were 
repealed. No proposal for repeal or 
amendment of any of the other laws 
enacted during the emergency has 
been received in this Ministry so far.
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Oil Ivxpioration in Cauvery Delta

346. SHRI A. BALA PAJANOR:- 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI
ZERS be pleased to state:

(a) the present position of explora
tion of oil in Cauvery delta;

(b) whether oil has been struck in 
Cauvery. Delta and knowledgeable




